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He ard on : 17 .82000 	 Order on : 17-86,2000  

D.Purk pyh a 

Ms. B. 	osa1,1d, counsel appearing on behalf of the 

applicants submits that her clierrts do not want to press this 

contempt application. Accordingly, contempt application is disposed 

of for being not pressed. Mr. S. Chowdhury,ld.couflsel appears 

on beha1f of.the alleged conternners.  

G.S.MAINGI 	 D.PtMKA THA 
* 	MEMBER(A) 	 MEM.R( J) 
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